Central Administrative Tribunal
Jammu Bench, Jammu

Hearing through video conferencing

TA No. 61/134/2020
MA No. 61/252/2020
SWP No. 2820/2010

Tuesday, this the 5™ day of August, 2020

Hon’ble Dr. Bhagwan Sahai, Member (A)
Hon’ble Mr. Rakesh Sagar Jain, Member (J)

. Arun Sagar S/o Sh. Sagar Anand Gill R/o Ward No. 5, H.
No. 169 R.S. Pura Tehsil R.S. Pura District Jammu, Aged
26 years

. Shivali Sharma D/o Sh. Joginder Nath Sharma R/o Near
Polytechnic College, Purkhoo Camp, Domana Jammu,
Aged 23 years

. Sahil Sagar, S/p Sh. Sagar Anand Gill R/o Ward No. 5, H.
No. 169 R.S. Pura Tehsil R.S. Pura District Jammu, Aged
24 years

. Attu Shah Bhola S/o Sh. Kewal Krishan Bhola R/o Near
Telephone Exchange Ward No. 6 R.S. Pura District
Jammu, Aged 25 years

. Sakshi Mahajan D/o Sh. Vishav Rattan R/o near Head
Post Office Ward No. 10, Rajouri Aged 25 years

. Rajesh Kumar S/o Sh. Rattan Lal R/o Village Allah P.O.
Allah Tehsil Bishnah District Jammu Aged 26 years

. Neetika Sharma D/o Sh. Yash Pal Raina R/o Village
Sehal Tehsil Nowshera District Rajouri Aged 23 years

(Advocate: Ms. Surinder Kour)

........................ Applicant



Versus

1.  State of Jammu and Kashmir through Chief Secretary,
Government of J&K, Civil Secretariat, Jammu.

2. Commissioiner/Secretary to Government, Education
Department, J&K Government, Civil Secretariat,
Jammu.

3. Commissioner/Secretary to Government, Finance
Department, J&K Government, Civil Secretariat,
Jammu.

4, Jammu and Kashmir Service Selection Board, Sehkari
Bhawan, Near Bahu Plaza, Jammu through its
Chairman

5. Chairman, Jammu and Kashmir Service Selection
Board, Sehkari Bhawan, Near Bahu Plaza, Jammu.

6. Secretary, Jammu and Kashmir Service Selection
Board, Sehkari Bhawan, Near Bahu Plaza, Jammu.

7. Administrative Officer, Jammu and Kashmir State
Service Selection Board, 1-DC Green Belt Park,
Gandhi Nagar, Jammu.

................... Respondents
(Advocate: Mr.Rajesh Thapa, DAG)

ORDER (ORAL)

Dr. Bhagwan Sahai, Member (A):

Learned counsel for the applicant submits that this TA
has become infructuous and the same be dismissed.
Accordingly, this TA is dismissed on having become

infructuous. No costs.

( Rakesh Sagar Jain) ( Dr. Bhagwan Sahai )
Member (J) Member (A)
ND*






